Chamebal o Chnndint vs, Mokl Afsal

Present: Shit Sumis Gaba, leamed counsel Tor the for the applicant/complainam

The court bs convemed throagh VO (Cisen Webex)

Arguments on the application flled under section 156(3) of the Code of Criminal
Frocedure, 1973 heard. Application peneed

Len report be called from the comvemed SHO on the following pointa:

111 the complaint filed by the complaimant/applicant discloses commission of
any cognizable offence? Il yes

< Why FIR has not been registered?
Report be filed on or before the next date of hearing.

List the matter on 09.07 2020 a1 11:30 a.m., through VIC. L
(Babita Puniya)
MM-06, West District, THC
Delhif06.07.2020
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Prosent: Shet Anil, learned fur the applicant/complainant through V¢
Fhe court is convenpd through V/C (Clsco Webex )

Arguments on the application fi
ed under sect 5 )
Procedure, 1973 heard, Application perused lon 156(3) of the Code of Criminal

Let repont be called from the concemned SHO on the following poins:

1.1 the complaint filed by the cx
any cognizable offence” IT yes

2. Why FIR has not been registered?

implainant/applicant discloses commission of

Report be filed on or before the next date of hearing.
List the matter on 09.07.2020 a1 11-40 n.m., through V/iC.
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Harbhajan Singh Arors va. Vash Pal Bhols & Ors
CC No.

Present: Shri Gaurav Mahajan, learned for the applicant/complainant through VIC.

The court is convened through V/C (Cisco Webex)
Reply received from concerned SHO through WhatsApp. 1t be taken on record,

Let copy of the same be supplicd to the leamed counsel for the
applicant/complainant.

10 1o also join the proceedings through V/C,

Put up on 07,07.2020 a1 11:30 n.m., through V/C.

{ Babita Puniya)
MM-06, West District, THC
Delhi/06.07.2020
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